
Fileml. 10/03/2019-NCL1mmmWm VATIOVAI. COMPANY LAW TKlHLhAL

W Ha mm
Vfi 3‘, 3i! mm Rm #3,

6'“ Floor. Blue s.
((10 Complex, Lodhl Read,
«5 meal/New Dellnr 1 10003

W/ Da‘edlE‘" February 1019

ORDER
There shall be special Bench ar l\(' T Hyderabad an 1.3 2019 lo alrend mailers listed

ember (Judi al). The Special Bench shnll enmprlse of:

p n1 Bench alNCLI 113 enhad
shn K Anaml-mPndmannhhaSwamy, Member (Judicial)

Shn K Ananiha PndmennhhaSuamy.Member (Judlelal) shall firsl lake up Ihc mnners or
ihe Special Bench and than auend rhe maneis oftheir own Single Bench.

This ls in panial modificaiion ofOrder ofe\ en number daled Z4 9 2018 For l.3,20l 9 only,

(ShivKfiM)
Regi m, NCLT

Telephone: 24363451

1111: issues nnh lhe approval nli—irm‘hle PresidenLNCLT

Copy h) .

v.3. ro Hon'hlc President, anionnl Company Law 'l'rihunal, New Delhi.
lion’bl: Members. Nanonal Company La“ lrihunal.
Ufflcens of Naiional Company Law lribunal, Principal ueneh. hew Delhl/Kolkalahlumbal’
Chennai/Ahmedahad/Allahahad Bengalururchandigal-hrGuvmhmi Hyderabad,

4 PS Io Joint Secretary, (Sh, Gyaueslmar Kumar SinghlMinis") afCorporave Affairs,Nen
Dclhl.

5 NCLI web sire/ Nailee Board.
e [be lnsiinrre afCharlcrcdAecounlams of lndia. 110, New Delhi.
7. rhe lnsiimre chompan} Secremries of lndia, 1051, House 22. lnsiimnonal Aien. Lodhi

Road, New Delhi , 11000:
K. The lnslilule nfCasl [\eeounlanls of India CMA Bhawanl 3 Inslllullcnal Area. Lcdhi Road.

New Delhi- l IUOOE
9. Comm-Ale Law 1‘\d\l¢er 158 Basal-1t hnclave Palam Road Nevl Delhi I 10057
10. laxmauAllied Services len 5932 \lcw Rchlak Ro'ld. Del
11. The All 1ndia Reporrerm le.. 31.1), '5‘ Block. Delhi High Court. New Delhi,
12. Bar Council. New Delhi/Mumbai,


